For information of Nationalized banks
SUPREME COURT OF INDIA
CASH & ACCOUNTS-I|

This is for information that the following fixed deposits, maturing during the period from 01.10.2016
to 15.10.2016 will be available to nationalized banks for the period indicated against each of them.

Nationalised banks are invited to offer highest rate of interest for these deposits.

| Srl. | FDR Amount Maturity date Period for further
’; No. N renewal
' 1 » ’E!'s,._?_,g3,36,71 7/- + interest 3.10.2016 Six months
_FjS_6g,1 4,348/~ + interest. 5.10.2016 91 days
(1) Rs.16,64,856.69ps. (FDR1114) & 8.10.2016 Six months
(2) Rs.91,40,592.58ps. Both with interest 15.10.2016
- (FDR-1114-A)
B :1_ RS.1,41,74,243 80ps. + interest 11.10.2016 Six months

n

Dated: 15.09.2016 P.g/!(. MURTHY)
AR.-cum-D.D.O.

Supreme Court of India
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